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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

JODHPUR'BENCH, JODHPUR

L

ORDER SHEET
APPLICATION NO ............... OF
“Applicant(s) ; ‘ ' Respondent(s)
Advocate for | ‘ AdIlocate for
Applicant(s) : -Respondent(s)
Notes of the Registry Orders of the 'I'ribunal

OA No. 114/2065
- Opte of order: 17.01.2007

r. ¥.K. Sharma, counsel for applicant.
. Vinit Mathur, counset for respondents Ne. 1 & 3.
ir. Manoj Bhandari, counsel for respondent Ho. 2.
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At the vary outset, learnad counsel for the *espundent
No. 2 has very fairly submitted that the respondents. hive
passed an order dated 26.04.2006 whereby the susnension
period has heen treated as duty for all purposes and 1 ‘xey ,
have also taken a decision not to prefer appeal against the
ordar of the acquitial passed by the Appallate Court {Copy
taken on record). Therefore, the grievances of the
applicant stands redressed and the very Criginal Application
has rendered infructuous.

2. fearned counsel for the applicant though litte
ratuctant submits that the applicant has only been taken on
duty and. being given pay in the initial grade but other
henefits have not vat been paid. We have perused the order
which is of dated 26.04.2006 and by now the respondents
\ . must have réleasad the due benefits. On this, learned
&q . counsel for the respondent Mo. 2 has submitted that he
' viould use of good offices of the respondents and would
persuade them to expeditiously release the due banefits if
niot already released.

3. In the premises, we find that substantial relief has
heen granied to the applicant and as submitted by the
tearnad counsel for the respondent Mo. 2, the consequential
penefits would be extended to the apphcmt as 2arly as
possible, if not aiready done and in any case not less thres
mmaonths from twday tmder@a accordingly. The G.A. stands
disposad of accor dmam Howaver, there shall be no order as

o cosis. -

- - [ RR Bhandari ] _ [ J K Kaushik ]
/( : Administrative Mamber ' Judicial Member
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